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 Title:  Introduction  of  the  High  Court  of  Uttarakhand  (Establishment  of  a  Permanent  Bench  at  Haridwar)  Bill,  2016.

 डा.  रेथ  पोखरियाल  निशंक  (हरिद्वार):  महोदय,  मैं  पूछताछ  करता  हूं  कि  उत्तराखंड  उत्व  व्यायालट  की  हरिद्वार  में  एक  स्थायी  न्यायपीठ  की  स्थापना  का  उपबंध  करने  वालें  विधेयक  को  पुर:  स्थापित
 करनें  की  अनुमति दी  जाए।

 HON.  DEPUTY  SPEAKER:  The  question  is:

 "That  leave  be  granted  to  introduce  a  Bill  to  provide  for  the  establishment  of  a  permanent  Bench  of  the  High  Court  of  Uttarakhand  at
 Haridwar."

 The  motion  was  adopted.

 डा.  रमेश  पोखरियाल  निशंक  :  महोदय,  मैं  विधेयक  yz:zenitr  करता  हूं।

 HON.  DEPUTY  SPEAKER:  Item  No.  43.  Shri  Maheish  Girri  not  present.


